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 The appellant has challenged the impugned order passed by the 

Commissioner (Appeals) rejecting the appeal on the ground of having 

been filed beyond the period of limitation as prescribed  under Section 

85(3A) of Finance Act, 1994.  

2. The learned Counsel for the appellant has pointed out para 8.1 of 

the impugned order, which notes that the appellant had filed the 

rectification application against the order of Original Authority, which 

was decided on 31st May, 2019 and the appeal was filed thereafter on 
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24.07.2019 challenging both the orders. In view thereof, there is no 

delay. We agree with the learned Counsel and remand the matter back 

to the Appellate Authority to decide the issue on merits.  

3. The appeal is, accordingly allowed by way of remand.   

   

             (Dictated & pronounced in open Court)  
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